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Five Point task to Boost Electronic
Output

5068. SHRI D. K. PANDA: Will
the Minister of ELECTRONICS be
pleased to state:

(a) whether the Electronics Com-
mission is engaged in five-point task
to boost electronic output; and

tb) if so, the outlines thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI K. C. PANT): (a) and (b).
Some of the measures that are expect-
ed to boost the electronics output in
the country alongwith achieving an
increasing degree of self-reliance, that
have been taken by the Electronics
Commission (Department of Electro-
nics) are:—

(1) A Task Force has been
appointed by the Planning Co-
mission  with the Chairman,
Electronics Commission, as
its Chairman to prepare a
Report on the Telecommuni-
cation and Electronics Indus-
tries for the Fifth Five Year
Plan. The Task Force in
turn set up seven Working
Groups to cover various sec-
tors. The Working Groups
Reports have been discussed
by the Task Force and an
interim report made avail-
able to Planning Commission.
The final Report of the Task
Foree will soon be ready.
This Report will provide an
outline for the growth of the
electronics industry through
the Five Plan period.

(ii) Technical Panels of Experts
were set up by the Electro-
nics Commission in  specific
areas of interest to the Indus-
try viz., Electronic Desk Cal-
culators, Semi-Conductor de-
vices, TV Glass Tubes, Ferri-
tes, Mini Computers and Con-
nectors. The reports of the
first four have been received
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and follow-up action is in
progress in the light of recom-
mendations made in them.
The recommmendations relate
to licensing guidelines setting
up of new production and
commercial facilities ete.

The Department of Electronics
s€t up fat the instance of the
Planning Commission) two
Evaluation Teams—one on
Bharat Electronies Ltd., and
other on Indian  Telephone
Industries to review  their
production programme and to
recommencd action-oriented
measures for achieving full
utilisation of capacity and to
inprove their overall perfor-
mance. The draft reports of
tke two teams are ready and
are being finalised for submis-
sion shortly. The overall
programme  submitted by
Electronics Corporation of
India Ltd., has been examined
b:s Electronics Commission
and approved. Additionally.
the programme for the manu-
facture of small and medium-
sired computers at the Elec-
‘ronics Corporation of India,
Hyderabad, a Govt., of India
public-sector undertaking has
been approved by the Elec-
tronics Commission and finan-
ces provided to the undertak-
irg in the form of both loan
and grant.

Specific encouragement has
been  given for technically
qualified entrepreneurs to go
irto areas such as the TV re-
ceiveer industry, Electronic
Desk Calculators and others.
A large number of licences/
approvals have been accorded
in this field and production of
TV receivers is expected to in-
crease significantly in the cur-
rent year. Over 1,000 Elec-
tronic Desk Calculators have
been sold last year and the
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number is expected to be mul-
tiplied four times during the
current year.

(v) In accordance with the policy

announced by the Govern-
ment of India, applications
for fuller utilisation of exist-
ing capacity were received in
the Department and expedi-
tiously dealt with. Six cases
have been approved on this
basis which would enable
existing companies tg signifi-
cantly expand their present
output.

(vi) To promote both production

(vii)

and the quality of electronic
items produced by the small-
scale units, the Electronics
Commission has offered to
every State Government a
grant of upto HRs. 25 lakhs to
meet upto 75 per cent of the
cost of setting up a Testing
and Development Centre in
each Swate. The rest of the
expenditure is to be borne by
the State Government. Fur-
ther, the Electronics Com-
mission is in close touch with
various State Governments
and is assisting them to draw
up plans for establishing new
electronics units  in  their
states. A special Electronics
Development Committee has
been constituted in West Ben.
gal and an Electronics Deve-
lopment Corporation has been
set up in Kerala.

An Export Processing Zone
for Electronics is being set up
at Santa Cruz near Bombay
in cooperation with the Trade
Development Authority ur.der
the Ministry of Commerce.
A wide variety of Electronic
components and equipments
are proposed to be manufac-
tured in the Zone on a hund-
red per cent export-oriented
basis. Exports are also being
stimulated in the industry
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through careful assessmenti of
capabilities of units and im-
posing  export obligations on
them,

(viii) Research and Development
efforts in the field of Electro-
nics are being assisted both
financially and otherwise to
contribute effectively to self-
reliance and increased pro-
duction. a National Seminar
on Research and Development
in Electronics was organised
by the Electronics Commis-
sion in January, 1973. Areas
in which R&D work is to be
undertaken have becn identi-
fied by Working Groups of
experts. R&D grants are be-
ing made to Institutions and
public-sector organisations for
undertaking specific develop-
ment work in sophisticated
arcas in Electronics.

Issue of Letters of Intent/Licences for
setting up of Industries in Gujarat

5064. SHRI D. P. JADEJA: Will the
Minister of INDUSTRIAL DEVELOP-
MENT AND SCIENCE AND TECH-
NOLOGY be pleased to state the
salient features of the letters of in-
tent/industrial licences issued during
the last twg years for industries to
be set up in Gujarat?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY (SHRI C. SUB-
RAMANIAM): During 1971 and 1972
199 Lelters of Intent and 128 Indus-
trial Licences were granted for esllab—
lishing industries in Gujarat. Thnese
related to metallurgical indusme:l?.
electrical equipment, telecommmuni-
caticns, transportation, industrial ma-
chinery, machine tools miscellaneous
machinery and engineering industries,
commercial office and household
equipments, industrial instruments,
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scientific instruments, fertilizers, che-
micals, dye stuffs, drugs and pharma-
ceuticals, textiles, paper and pulp in-
cluding paper products, food process-
ing industries, vegetable oils and
vanaspati, rubber goods, glass, cera-
mics, cement and gypsum products.
Details of all  letters of intent and
licences issued, including articles of
manufacture, location of units ete., are
periodically published in a number of
journals, viz., the Weekly Bulletin of
Industrial Licences, Import Licences
and Export Licences, the Weekly
Indian Trade Journal and the monthly
Journal of Industry and Trade. Copies
of these publications are available in
the Parliament Library.
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